
 507.0  F.C.  Reports  &  Minutes

 MINISTRY  OF  MINES  (SHRI  BALRAM
 SINGH  YADAV):  |  beg  to  lay  on  the  Table  a
 copy  of  the  Detailed  Demands  for  Grants
 (Hindi  and  English  versions) of  the  Ministry 0
 Mines  for  the  year  1992-93.  [Placed  in
 Library.  See  No.  LT-1851/92]

 Annual  Report  and  Review  on  the
 Working  ofthe  India  Tourism  Develop-

 ment  Corporation  Ltd.  for  the  Year
 1990-91.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PARLIAMENTARY  AFFAIRS
 AND  MINISTER  OF  STATE  IN  THE  MINIS-
 TRY  OF  LAW,  JUSTICE  AND  COMPANY
 AFFAIRS  (SHRI  .-RANGARAJAN
 KUMARAMANGALAM)  ON  BEHALF  OF
 SHRI  M  ०  H  FAROOK):  |  beg  to  lay  on  the
 Table  a  copy  of  the  following  papers  (Hindi
 and  English  versions)  under  sub-section  (1)
 of  section  619A  of  the  Companies  Act,  1956:—

 (1)  Astatement  regarding  Review  by the
 Government  on  the  working  of  the
 India  Tourism  Development  Corpo-
 ration  Limited,  New  Delhi,  forthe  year
 1990-91.

 (ii)  Annual  Report  of  the  India  Tourism
 Development  Corporation  Limited,
 New  Delhi,  forthe  year  1990-91  along
 with  Audited  Accounts  andcomments
 of  the  Comptroller  and  Audited
 General  thereon.  [Placed  on  Library.
 See  No.  LT-1852/92}

 13.40  hrs.

 ESTIMATES  COMMITTEE

 Seventh  Report  and  Minutes

 [English]

 SHRI  MANORANJAN  BHAKTA  (An-
 daman  &  Nicobar  Islands):  |  beg  to  present
 the  Seventh  Report  (Hindi  and  English  ver-
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 sions)  of  the  Estimates  Committee  on  the
 Ministry  of  Finance  (Department  of  Eco-
 nomic  Affairs)  Role  of  Controller  of  Capital

 Issues  Development  of  Capital  Market
 and  Status  of  Small  Investors  and  Minutes  o
 the  Sittings  of  the  committee  relating  there.

 13.40  1/4  hrs.

 COMMITTEE  ON  PUBLIC  UNDERTAK-
 INGS

 Sixth  Report

 [English]

 SHRI  MADAN  LAL  KHURANA  (South
 Delhi):  Ibeg  to  present the  Sixth  report  (Hindi
 and  English  versions)  of  the  Committee  on
 Public  Undertakings  on  National  Mineral
 Development  Corporation  Limited  and  Min-
 utes  of  the  sittings  of  the  Committee  relating
 thereto.

 13.40  1/2  hrs.

 COMMITTEE  ON  THE  WELFARE  OF
 SCHEDULED  CASTES  AND  SCHED-

 ULED  TRIBES

 Seventh  and  Ninth  Reports

 [English]

 SHRI  K.  PRADHANI  (  Nowrangpur):  t  *

 beg  to  present  the  following  Reports  and  the
 Minutes  of  the  Sittings  relating  thereto  (Hindi
 and  English  versions)  of  the  Committee  on
 the  Welfare  of  Scheduled  Castes  and  Sched-
 uled  Tribes:—

 (1)  Seventh  Reporton  National  Sched-
 uled  Castes  and  Scheduled  Tribes


